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(General Information relating to Assembly and other matters)
Thursday, November,9 ,2000/Kartika,18 ,1922(Saka)

No.l11l2

PRIVATE MEMBERS' BILLS :

The Committee on Private Members! Bills and Resolution
gt 1ts meeting held on 8,11,2000 decided that the following

_Private Member Bills which were introduced in the previous Sessions
may be listed for consideration on Friday,the 24th November,2000%:-

: %;ﬂb. Name of the member . "Name of the BLll
1 & 2 3
1, 'Dr;dﬂarsh Vardhan The Delhi Environment Related
_ Diseases( Prevention & Control)
e, Bi11,2000.
2, Smt, Kiran Choudhary The Delhi Unit Pricing
3. Smt, Anjaiimaai The Code of Criminal Procedure
(Amendment) Bill,2000,
4, Shri Mukesh Sharma The Delhi Women Reservation
Bil1,2000
Se _§p¢£¥ﬁﬁka§h'9harma The Delhi Compulsory Physical

& Sports Education Bil11,1999,
PRIVATE MEMBER'S RESOLUTIONS

As per direction of Hon'ble'Speaker. the following :
Resolutions ~which have found Elace in ballotting would be listed
for consideratinn on Friday, the 24th November,2000: - -

Sr.No. Name of member Text of Resclution

1. Shri Veer Singh "This House recommends that with s
a view to redress the grievances
of Safal Karamcharies,a State
level Safal Karamchari Board be
constituted in Delhi,*®

Contd. .2
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2,
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Shri Mukesh Sharma ®This House recommends that the

—

3. 'gl'xo Sheés‘.hl-"ai.’rl

< e
H

Central Govt., should immediately
withdraw the guidelines regarding
regularisation of wnauthorised colon
les and file a fresh affidavit in
consultation with Delhi Govt, in the
hon'ble High Court in accordance wit
.the policy adopted in 1976~77 by

5 Late Smt.:.Indira ;:"(?aa?dhi,\g oy

b9 5! v # - 2 54
L ~ LR ! br
o - "This House resolves that, House =
. F iTax may be abolished forthwith in.§
4 -all the urban and rural villages *
of Delhi,* e

S,K., SHARMA
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